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REPORI OF IHE JOINT COMMITIEE CONSIIIUIED BY THE HON'BIE NATIONAT
GREEN TRTBUNAT (SOUTHERN ZONE) tN RESPECT OF O.A.NO.04 Or 2021(SZ)

SUO.iAOTU ON THE BASIS OF THE NEWS PAPER REPORT PUBTISHED IN
"DECCAN CHRONICI.E" HYDERABAD EDITION DAIED 18.12.2020 UNDER THE

CAPTION "NOISE POTTUIION IURNS DEATHTY IN HYDERABAD'S RESIDENTIAT
AREAS"

It is respeclfully submitled lhot lhe Deccon Chronicle newspoper hod

published o report d|.18-12-2020 under lhe coption "Noise pollulion turns deolhly

in Hyderobod's residentiol oreos" is os follows:

ln DecembeL the noise levels in Resrdenriol Hubs ,ike Jubilee Hills dnd

Tomdk(, wete rccotded ot 94,89 db ond l0l.28db rcspectively, which hos crossed

lhe slondord vorues for residenrio, ore os of 55db (doy time) ond 45 db (nighl lime).

It is respecllully submilted lhol bosing on the obove soid News llem in

Deccon Chronicle Newspoper, lhe Hon'ble Notionol Green Tribunol, Soulhern

Zone, Chennoi hod token Suo Molo cognizonce vide O.A. No.4 or 202l (SZ)

moking (l) the Principol Secretory lo Govt., Environment. Science & Technology.

Telongono Secretoriot, Hyderobod, (2) The Choirmon, Telongono Pollulion

Conlrol Boord, Sonothnogor, Hyderobod, (3) The District Colleclor, Hyderobod

Dislrict, {4) The Metropoliton Commissioner, HMDA, Ameerpel, Hyderobod, {5) The

Commissioner, GHMC ond (6) The Commissioner of Police, Hyderobod Cily os the

respondents.

The Hon'ble Nolionol Green Tribunol, Soulhern Zone, Chennoi in its order

doted 07{l-2021 in O.A. No.4 of 2021 (SZ) hod oppointed o Joinl Commitlee

comprising (l ) The Diskicl Colleclor, Hyderobod District, (2) o Senior Officer lrom

Hyderobod Metropolilon Developmenl Authority (HMDA). (3) The Municipol

Commissioner of GHMC, (4) The Commissioner of Police, Hyderobod Cily (5) o

Senior Officer from the Telongono Stote Pollution Control Boord (TSPCB) os

designed by ils Choirmon, to inspecl lhe oreos in question ond oscerloin lhe noise

leyel ond olso submit o focluol os well os oclion token reporl, if lhere is ony

violotion found. The Hon'ble Tribunol hos designoted the Commissioner of Police,

Hyderobod os lhe nodol ogency lor co-ordinolion ond olso for providing

necessory logislics Ior oforesoid purpose.

ln obedience lo the orders oI the Hon'ble Nolionol Green Tribunol, Soufhern

Zone, Chennoi, oll lhe members immediotely look sleps to idenlify the problem,

lhe sources of noise pollutions ond lhe meosures needed lo conlrol the some. The

Commissioner ol Police, Hyderobod City conveyed o meeling on l0-02-2021 with

oll lhe members oI lhe Joinl Commitlee, wherein lhe commillee deliberoted on
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the issue ond eloborotely discussed 'the need ond meosures, to bring down lhe

noise leyels in Hyderobod Cily, especiolly in lhe oreos of Bonjoro Hills ond Tornoko.

It is respectfully submit thol lhe Joint Committee lelt thot the high noise

pollulion is moinly due lo unouthorised use of loud speokers, crockers. morioge

processions, heovy lroffic, continuous honking of horns, especiolly multi-loned

horns. ln oddition to lhis certoin induslries too, which contribule significontly rise

the noise pollulion levels.

l'f is respecffully submit thot, ln order to lmplemenl lhe Nolse regulollon ond

Conhol Pollcy of 2000 slrictly, lhe followlng oclion plon wos fromed by lhe Joinl

Commitlee lo conhol lhe noise level3 in Resldenllol oreos of Hyderobod City, oflel

eloborole discusslons (Minutes of the meeling enclosed).

L ldenlifying the Noise Holspols lhol ore exisling under lhe jurisdiclion of

Hyderobod Cily.

2. ldenlifying the Silence Zones i.e. ploces oround Schools, Hospilols, Courts

ond Govl. Ottices. Erecting of sign boords indicoting "No Horn Zone".

3. Aworeness on honking of horns unnecessorily, usoge of speokers ond

loud speokers, sensilisolion on the silence zones, reducing of mochinery

noise elc.

4. All lhe Slolion House Officers of Hyderobod City Police, boih Low &

Order ond Troffic Wings will effeclively monilor lhe noise pollulion ond

toke legol oclion including booking of coses, where ever the viololions

ore noliced.

5. Speciol Drives on lhe usoge oI non-designoled, prohibiled horns ond
modified silencers which ore cousing higher noise levels lhon lhe
prescribed ond will loke oclion ogoinsl viololors by imposing penollies

lo ensure stricl complionce.

6. Coses will be booked ogoinsl the viololors under tpc, Hyderobod City

Police Act, M.V. Act ond olso under Environmenlol Acl.
7. A Loud Speoker or o Public oddress syslem or ony sound producing

inslrument or o musicol inslrumenl or o sound omplifier will not be

ollowed to use ot nighl time excepl in closed premises for

communicolion within, like ouditorio. conference rooms, ond
community holls or during o public emergency.

8. lmplementolion of lhe MV Acl Section I t9 ond l20 wilh regord lo horns

ond silencers respeclively. Both police ond Tronsporl deportmenls will

cony out lhe implemenlolion.
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The commillee olso oullined lhe vorious provisions of the lows including

Noise Pollution Conlrol Rules, 2OOO fromed in pursuonce of Noise Pollution Control

Act, 1986.

ll is respeclfully submit thol, lhe Commissioner of Police, Hyderobod Cily

issued inslruclions vide circulqr Memo No.L&o/1O210085120201, df.1942-2021'

reileroling ond emphosilng, lo oll the Stotion House Offlcers of Hyderobqd City

Police, both Low &Order qnd Trofflc Wings, to identify lhe problemo'lic oreos for

loking long lerm meosures lo curb lhe noise pollulion ond to conducl o speciol

drive so os lo monilor the noise pollulion effeclively ond loke legol oclion

including booking of coses ogoinsl the viololors ond impose penollies os loid

down in G.O.Ms.No.l72, Environmenl, Foresls, Science & Technology {ENV)

Deportment, doled 12-10-2010 ond olso under Hyderobod City Police Act,

M.V.Acl & lndion Penol Code.

ll is respec'tfully submil lhot. further on oction plon wqs prepored ond

implemenled lo conducl speciol drives to curb the viololors using Yehicles wilh

mulli tone horns, modilied silencers ond lhe shops ihol ore selling lhese horns.

Aworeness driyes were olso conducled to educote lhe public on lhe ill effecls of

noise pollution ond not lo use crockers, multi lone horns, modilied silencers elc.

Night potrolling teoms were ononged wilh oddilionol force lo regisler coses

ogoinsl lhe viololors under vorious sections of lows os loid down in the lPC,

9. Verifying the complionce of the vehicles noise os per lhe stondords

given by CPCB under Environmenl (Protection) Acl ot the

monufocturing stoge. This will be ochieved by rondom checks of the

different colegory of the vehlcles will be conducted olong with

Tronsporl oulhorily ot lhe Deolers ond monufocturers locoied in

Hyderobod Cily.

lO.To conlrol the noise pollulions coused by Fire Crockers, in vorious

celebrolions elc.

I I .lndustriol Noise Consent Condilion ond complionce: TSPCB is stipulo'ting

lhe nolse slondords whlle issue of lhe CFO ond lhe complionce

verificolion will be corried out.

l2.Set-up ond publicize helpline ln Hyderobod City for comploinls ogoinsl

reported non-complionce: ln Hyderobod City Police help lines like Diol-

I OO, Howk-eye, Whotsopp including ils websile ore ovoiloble to receive

comploinls. ln oddition lo lhis other civic ogencies like TSPCB ond GHMC

were olso set-up their toll free number/helpline number for the purpose

of reporling grievonces.



Hyderobod City Police Act, MV Acl, lndion Penol Code ond Environment

(Prolection) Acl, I 986.

Police offcials conducting special drive and registering cases against the violators

<,

Tr. PS. Nallakunta Tr. PS. Marred il

Tr. PS. S.R.Nagar Tr. PS. Malakpet

Tr. PS. Pan tta

Tr. PS. Trimulgherry Tr. pS. Baniara Hills

Further it is respeclfully submit thot os o port of meosures, to bring down the
noise pollution in Hyderobod ond on observonce of Notionol Rood Sofety Month
from l8rt' Jonuory-2021 to lTtt' Febrvory-212l, on oworeness ond counseling

I
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progromme wos conducted by Hyderobod Troffic Police on 30-01-2021 lo

sensitize commuters on Sound/Noise Pollution.
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Cops crackwhip to silence

vehicle noise in Hvderabad
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Sn Anil Kumor, lPS, Addl.CP, Tr, Hyd. ot oworeness ond counseling progromme.

As o port of the speciol drive, enforcemenls wos done ond coses booked

on vehicles cousing noise pollulion by modifying compony fitted silencers ond

Hyderobod Troffic Police officers counseled oround 200 violotors who hod

modified the silencers of their vehicles, cousing noise pollution. Some two wheeler

riders were found, removing the compony fitted silencers ond fixing modified

silencers, emitting more noise ond cousing lol of initotion ond inconvenience to

residentiol oreos ond silent zones. ll wos informed The sound level obove 65

decibels is injurious to heolth ond sound level oboul 75 decibels will couse serious

heolth problems such os Hypertension, Anxiely ond Cordio Vosculor diseoses etc.,

Addl. CP Troffic olso informed the public thol os per Section 190 of the molor

vehicle Act- 1988, ony person who viololes lhe stondords prescribed in relotion to

rood sofely ond couses noise ond oir-pollution, sholl be punishoble under the low.

He olso informed thot the notices will be issued lo the outomobile shops ond

mechonics to slop selling such modified silences ond not to fix such tompered

silencers to the vehicles cousing noise pollution ond qlso soid thol on oll those,

who ore found violoting the notice o cose will be booked ogoinst them os per the

low. ln the month of Jqnuory-2021 , obout I134 coses were booked ogoinst the

violotors for modifying compony filled silencers ond cousing more noise pollulion

in the city. This speciol drive ogoinst noise pollution menoce is being conlinued.
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It is respectfully submitted thot olthough the coses under lhe Hyderobod

City Police Act ond M.V.Act were being booked by the Low & Order ond Troffic

Police respectively eodier olso.

However, ofter the soid meeling instructions were issued ond o drive wos

token up lo book coses to control the noise pollution under Hyderobod City Police

Act, M.V. Acl, ond olso to stricl implementotion of Environment (Protection) Act,

1986 by following lhe Noise Pollution (Regulotion & Control) Rules, 2000.

As o result from 10{2-2021 lo 2242-2021 os mony os 4625 coses were

booked by the City Police under vorious lows. As most of lhe ploces the couse of

noise wos vehiculor noise ond horns therefore mojority of coses were booked by

the Troffic Police.

While in theyeor 2021 , Jonuory in the firsl 5 weeks,3963 coses were booked,

i.e. on on overoge of 790 coses per week, this number increosed to 3 times i.e. to

opproximolely 231 3 coses per week. lt is pertinent to menlion thot in the yeor 2020

overoge only 52 coses per week were booked.

Zone/Unit of
Hyd City Police

Cases booked
on Noise

Pollution in the
year 2020

Before the date of
meeting

(from 01-01-2021
to09-02-2021)

From the date of
meeting

(from10-02-2027
to 22-02-2027)

TOTAL Cases 3963 4625

It is respectfully submit thot the GHMC Commissioner informed thot ot certoin

ploces ond lime, there is o spike in the noise pollution coused by crockers ond

olso due to monioge processions etc. Such high spikes of noise roise the Noise

levels beyond permissible limits ond lherefore, GHMC, hos token the following

sleps to minimise Noise pollulion.

'l ) Erected "No-Horn" signs where ever it is opplicoble os per the rules.

2) Not ollowing ony construclion octivity ot night time, due to which Noise

Pollution will reduce.

3) ldentifying lhe Commerciol oclivities in Residentiol oreos ond loking

necessory oction os per the rules.

4) Doing compoign obout the Noise pollution by erecting sign boords ond

other octivilies.

5) Controlling the selling of crockers with help of other deportments.

6) lmplementing the Noise Pollution (Regulolion ond Control) Rules, 2000

under Environment Protection Act, 1986.

Further, it is respectfully submit thot the Pollution Control Boord hos been

monitoring the noise levels of Reol Time Noise Monitoring Stotions, locoted in

2701
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Residentiol oreos os mentioned in O.A. No.4/2021 of Hon'ble Notionol Green

Tribunol, Southern Zone, Chennoi, i.e. Jubilee Hills ond Tornoko residentiol oreos.

The detoils of the noise levels recorded on the doy of meeling of Joint

Committee held i.e. on llth Feb.,2021 ond on the doy before the dote of

submission of report of Joint Committee i.e. on 25rn Feb.,2021 ore os follows.

Dole
of recording of

Noise Levels

JUBITEE HIttS
Jubilee Housing Society,

obutting Tennis Acodemy,
Hyderobod

TARNAKA
Tornoko Welfore

Associotion Building,
Hyderobod

Noise Level meosured in
dB(A)

Noise Level meosured in
dB(A}

Leq Doy Leq Night Leq Doy Leq Nisht
10-02-2021

(Doy of Joint
Committee

Meeting held on
1O-O2-2021].

58.7 53.6 5l.l 56.2

2s-02-202\
(Doy before lhe

report submission
Dote)

54.2
5r.0

(Reodlng of
24-02-2021)

52.O
5r.6

(Reoding ol
24-02-2021)

SIANDARD
Resrdenliol

Areo
Commerciol

Areo
lndustiol

Areo
Sensifive

Areo

Doy lime: Leq Doy dB(A)
(6.00 AM to 10.00 PM)

55 65 7\ 50

Nighf time: Leq Doy dB(A)
(t0.00 PM to 6.00 AM)

45 55 70 40

It is respectfully submitted thot from the obove mentioned noise reodings,

it is cleor thot due to sustoined ond strenuous efforts mode to curb the noise

pollulion, the noise levels in lhe ploces mentioned in O.A. No.4/2021 of the

Hon'ble NGT, were brought down substontiolly in residentiol oreos of Jubilee Hills

ond Tornoko, os well os in the entire Hyderobod. However in certoin oreos, further

efforts ore required ond will be continued, in this regord.

It is respectfully submit thot the efforts mode to curb lhe noise pollution in

Hyderobod City will continue lhe some so os to mointoin the permissible noise

levels.

The Government of TS hos further token up lhe moller with TSPCB for

inslollotion of sufficient number of Noise Moniloring stotions ocross Hyderobod.

Compile ond publish stotisticol doto reloting to noise pollution ond provide the

some to vorious outhorities for proper enforcement of Noise Rules, 2000. lt hos

been reported by TSPCB thot the Noise Monitoring Network covering (10)

locotions ocross Hyderobod hos been instolled ond doto is being compiled.
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ln view of lhe submission mode obove, it is mosl respeclfully submitled lhot

Goyernmenlis fully commitled forimplemenling lhe orders of this Hon'bleTribunol

ond lhe olher requiremenls under lhe Noise Rules, 2000.

The present slotus reporl moy kind y be loken on record.

O
Lokesh Kumor.DS, lAS,
Commissioner, GHMC,

Hyderobod

Anjoni Kumor, lPS,

Nodol Agency &
Commissioner of Police,

Hyderobod Cily

Sweto honty, lAS,
Colleclor,

Hyderobod District

&i-"
nond E.E.,

R.O., B, Hyderobod
C.Podmo, E.E.,

HMDA, Hyderobod


